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 {Shri  Prangb  Kumar  Mulsherjee]
 i6th  Juhe,  976  and  G.SR.
 4i2(E)  published  in  Gazette
 ‘of  India  dated  the  (३.८. ह  June.
 976  together  with  an  ex-
 planatory  memorandum,

 qvi)  G.  S.  R.  899  published  in
 Gazette  of  India  dated  the
 9th  June,  976  together  with
 an  explanatory  memorandum.

 (vii)  6.  8.  R.  938  published  in
 Gazette  of  India  dated  the
 26th  June,  4976  together
 with  an  explanatory  memo-
 randum.

 viii)  G.S.R,  435(E)  published  in
 Gazette  of  India  dated  the
 Ist  July,  976  together  with

 an  explanatory  memorandum

 (ix)  GS.R.  1053  published  in
 Gazette  of  India  dated  the
 ith  Joly,  976  together  with
 an  explanatory  memorandum

 (x)  GSR.  084  published  in
 Gazette  of  India  dated  the
 I7?th  July,  976  together  with
 an  explanatory  memorandum

 (xi)  GSR.  476(8)  to  20.58  478(E)
 published  in  Gazette  of  India
 dated  the  24th  July,  i976  to-
 gether  with  an  explanatory
 memorandum.  [Placed  im  I  rb-
 rary.  See  No,  LT-]0!7/76  }

 (5)  A  copy  each  of  Notification
 Nos.  G.S.R.  354(£E)  to  GSR  36867)
 (Hindi  and  English  versions)  pub-

 lished  in  Gazette  of  India  dated  the
 27th  May,  1976,  under  section  59
 of  the  Customs  Act,  1962,  together
 with  an  explanatory  memorandum.
 fPlaced  in  Library.  See  No,  LT-
 ‘11018/76.)

 (6)  A  copy  each  of  the  following
 Notifications  under  sub-section(5)  of
 section  53  of  the  Tami]  Nadu
 General  Sales  Zax  Act,  i959  read
 with  clause  (civ)  ०  the  Prociama-
 tion  dated  the  Bist  January,  976
 fesuet  by  The  President  fn  relation

 to  the  State  ot  Tamil  Nadu:
 ad)  Gomes,  No.  654  published  in

 Tam’  Nady  Government
 Gazette  dated  the  llth  May,
 1976.

 (i)  G.O.Me.  No.  657  published
 in  Tami}  Nadu  Government
 Gazette  dated  the  ith  may,
 1976.

 (iii)  G.O.Ms.  No,  695  published  in
 Tamil  Nadu  Government
 Gagette  dated  23rd  June,  976
 making  certain  amendment  to
 Notification  II  No  i6  of
 4970  dated  the  28th  March
 1970.

 (7)  A  statement  (Hindi  and
 English  versions)  explaining  the
 reasons  for  not  laying  the  Hindi
 version  of  the  above  Notifications.
 [Placeg  in  Library.  See  No  ULT-
 ‘11019;  76.)

 NOTIFICATIONS  UNDER  MERCHANT  SHIP-
 PING  ACT

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  H.  M.  TRIVED])
 I  eg  to  luy  on  the  Table  a  copy  cach
 of  the  following  Notifications  (Hindi
 and  English  versions)  under  sul.
 section  (3)  of  section  458  of  the
 Merchant  Shipping  Act  958°-—

 qQ)  The  Merchant  Shipping
 (Examination  for  Skipper  and  Second
 Hand  of  Fishing  Vessel)  Amendment
 Rules  1976,  published  in  Notification
 No.  GSR,  ‘Bl  in  Gazette  of  India
 dated  the  29th  May,  976

 (2)  The  Merchant  Shippinc
 (Examination  of  Engine  Drivers  cf
 Sea-Going  Ships)  Amendment  Ruies
 1976,  published  in  Notification  No
 G.SR.  783  in  Gazette  of  India  dated
 the  5th  dune,  ‘1976.

 (3)  The  Merchant  Shipping
 (Examination  of  Engineers  and
 ‘Engine  Drivers  of  Fishing  Vessels)
 Amendment  Rules,  ‘1976,  published
 in  Notifieation  No.  GER.  976  in
 Gazette  of  Indie  dated  the  3rd  July.
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